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it maY ultimately affect the produc-
tion of steel in Bhilai steel plant as 
the stock in the plant would dimi-
nish by then. 

The strike by the transport con-
tractors has already affected a num-
ber of workers who are engaged in 
mines for digging iron ores. Besides 
this prolonged strike may ultimately 
result in a national loss and serious-
ly jeopardise the national economy to 
a great extent. 

The Steel Ministry should immedi-
ately intervene m the matter to bring 
an end to the strike by the transpor-
ters who are engaged in Dalhrajhara 
mines for transporting iron ore. 

(Vi) REPORTED DAMAGE TO FOODGRAINS 

DURING TRANSPORTATION DUE TO NEGLI-

GENCE OF Fooo CORPORATION OF !ND[A 
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(vii) REPORTED STRIKES AND LOCKOUTS 

IN SEVERAL INDUSTRIAL UNITS IN 

BOMBAY 

SHRI K. P. SINGH DEO (Dhen-
kanal) : Sir, I may be permitted to 
raise the following matter of urgent 
public importance under Rule 3'77: 

Seventy-nine industrial units in 
Bombay, Thana-Be1apur Industrial 
Complex area, some of which were 
engaged in producing consumer goods 
components for electrical generation, 
transmission and distribution equip-
ments and certain vital components 
for Defence purposes, have been on 
btrike and lockout since the last nwc 
months. 

This has affected 35,000 workers, m-
volvmg a loss of industrial production 
to the tune of Rs. 1 1/2 crores a day 
and Rs. 40 lakhs Per day loss to the 
Exchequer by way of Central Ex-
cise and other duties. 

This has also aftected the Defence 
preparedness of the country, 1.hc fun-
ctioning of the State Electricity 
Boards and the Exports Promotion 
and Import substitution effort. 

Government in the Labour Minis-
try must take initiative to resolve 
this crisis since the Prime Minister 
herself at the State Labour Ministers' 
Conference held at Delhi on July 18, 
19, 20, 1980 has expressed grave con-
cern in the present economy and the 
need t0 raise production of goods 
ior consumer and defence require-
ments. 

(viii) REPORTED DEATHS DUE TO DRINK-

ING OF SPURIOUS LiqUOR IN DELHI ON 

19-7-1980 
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MR. DEPUTY-SPEAKER: Now, 
we go to the next item. 
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MR. DEPUTY-SPEAKER: There 
will be no point of order in respect 
of 377. Nothing will go on tecord . 

.... (Interruptions) 

DEMANDS FOR GRANTS (GENE 
RAL), 1980-Rl-contd. 

MINISTRY OF HOME AFFAIRs-Contcl. 

MR. DEPUTY-SPEAKER: N,1w, 

further discu&sion and voting on the 
Demands for Grants under the control 
of Ministry of Home Affairs. The 
Home Minister will reply. 
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